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Maharashtra Model of Tribal
Development
2849. SHRI ONKAR SINGH -
LAKHAWAT: Will the Minister of
SOCIAL JUSTICE AND

EMPOWERMENT be pleased to state:

(a) the States in which Maharashtra Model
of tribal development has been adopted;

(b) what action is
defaulter States; and

proposed  against

(c) whether Central Government propose
to implement Maharashtra Model of the
Planning Commission level i.e. earmarking of

separate enhanced plan ceiling for Tribal Area
Development?

THE MINISTER OF STATE OF THE
MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRIMATI MANEKA
GANDHI): (a) The States of H.P., Tripura,
West Bengal, M.P., Gujarat & Kerala have
adopted Maharashtra model since 1996"97.
The Union Territory of A & N Island has
decided to adopt the Maharashtra Model and
modalities of the same are being worked out.

(b) No specific action is contemplated for
those States that have not adopted the
Maharashtra Model. Those States that have
not adopted the Model are impressed upon in
the Annual Tribal Sub Plan Meeting to do so.

(c) No Sir. There is no such proposal.
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Setting up of Vijayanagar Steel Plant

2851. SHRI JANARDHANA
POOJARY: Will the Minister of STEEL
AND MINES be pleased to state:

(a) the progress so far made with regard to
the setting up of Vijayanagar steel plant in
Karnataka; and

(b) the time by when the plant is likely to
be set-up?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES (SHRI
RAMESH BAIS): (a) and (b) The Union
Government had incorporated
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a new company viz. 'Vijayanagar Steel
Limited' in December, 1982 to set up
Vijayanagar  steel plant. Land was
acquired for the purpose. However, this
did not materialise. Subsequently,
Government of Karnataka entered into
an Agreement with Jindal Iron & Steel
Company Ltd. (JISCO) to set up an
integrtated  steel = plant. = The  State
Government also signed an MOU with
Mukund Ltd. for setting up of a steel
plant. Both these plants were proposed
on the same land.

As per available information, while no
materia! progress has been made in the case of
Mukund's steel plant, JISCO have» formed a
new company viz.' Jindal Vijayanagar Steel
Ltd. (JVSL) which has made substantial
progress, JVSL has already commissioned its
hot strip mill during June, 1997. Further, its
first phase of iron and steel making facility is
likely to be commissioned by August, 1998.
The second phase is likely to be
commissioned by March, 1999. The
investment made in the project upto the end of
May, 1998 is around Rs. 3250 crores.
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